
THE HIGH COURT OF MANIPUR
AT rMPllat

No'HcM/u96746ry6' As directed -and in partiar modiflcation of the earriernotification of Bench constitution dated Z+.to.ztt9, it is hereby informed to a, the rearnedcounsel and concerned parties that Hon'ble the chief Justice wilt not hold for single andDivision Bench on 7th & 8th November , 2olg respectively and fufther informed to all thelearned counsel and concerned parties that the revised Division Bench for 7th Novemher,2019 is as follows:-

Further informed that urgent matters involving extension of interim orders fixed on7 & B November, 2}lg before Single Bench

before Hon'ble Mr. Justice L.S. Jamir.

of Hon'ble the Chief Justice may be mentioned

|;;ffJ"/e6lBENC 
n/ *', o h o €1

By orders

sd/-
( w. TONEN METTET)
REGTSTRAR (JUDL.)

Imphal, the 6th November , ZOlg.

AJ . Ta^rl^ t't o.,nq'
6,il,e1

(w. ToNEN METTET)
REGTSTRAR (JUDI _)

1. The Advocate General, Govt. of Manipur.

? The Registrar, Admin^& Vigilance, High Court of Manipur.3. The Govt. Advocate, Govt.-of Manipur.
4. The President, High Court Bar Association, Manipur. For kind information and circulation5. The President, AMBA, Manipur. 

- - . 
'' i rvr rrrer 

b the learned members
9. 1!! !!',. Jt. Registrars, Hish iourt of Manipur.
?^ lft t[e Deputy Registrarl, High Cour of Manipur.8' The Principal secretary to Hin'ble ilre oriei iusiice, ltigh court of Manipur.9. All the Assistant Registr_ars, High Court of fVunip*' 

'

10. The p's to Hon'bre Mr. Justicei.s. Jamir, nigh bout of Manipur.
11. The p.s to Hon'ber Mr. Justice Kh..No-bin'slr6h, High court of Manipur.12. The p.s to Hon'bre Mr. Justice M.V.lrurariqaian, iigrr cout of Manipur.13. The 

1.9 to Registrar G_en_erat, High Court of M;;iil;,
P.S to Registrar (Judl), High Court of manipur.
system Analyst, High court of Manipur ror uptoarting the same t the official website.16' All the superintendents/court officers/siamp n.ioriinlprotocot omcer, Hign court of Manipur.17. The Court Masters, High Court of Manipur.

18. Guard File/Order Book.
19. Notice.
20. Concerned File.

07.71.2019 Hon'ble the ClGf JustEE
Hon'ble Mr. Justice M.V. Muralidaran

Hon'ble Mr. ffi
Singh
Hon'ble Mr. Justice M.V.
Muralidaran
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